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ELECTION OF DEPUTY CHAIRMAN 

MR. CHAIRMAN: Now there are 15 
Motions for the election of Deputy Chairman. 

SHRI PILOO MODY (Gujarat): Sir, since 
there are more in favour of Mr. Kulkarni, he 
gets automatically elected . 

MR. CHAIRMAN: Both the honourable 
Members are equal in my eye. I do not say 
anything. 

SHRI PILOO MODY: But there are more 
Motions in his favour. 

MR. CHAIRMAN: Theire are 15 
Motions for the election of Deputy 
Chairman. The Members who have 
'given notices may move them one by 
one and, in each case, the Motion is 
also to be seconded by the seconder 
thereof.  

THE MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI BHISHMA NARAIN 
SINGH): Sir, I move: 

1. "That Shri Shyam Lai Yadav be 
chosen as the Deputy Chairman of the 
Rajya Sabha." 

THE MINISTER OF SHD?P1NG AND 
TRANSPORT AND TOURISM AND CIVIL 
AVIATION (SHRI A. P. SHARMA): Sir, I 
second the Motion. 

 

: 

 

SHRI NARASINGHA PRASAD NANDA 
(Orissa): Sir, I second the Motion. 

SHRI BHUPESH GUPTA (West Bengal); 
Sir, I move: 

5. "That Shri Arvind Ganesh Kulkarni 
be chosen as the Deputy Chairman of the 
Rajya Sabha." 

Sir, if you permit me, I would like to add 
something here: Because he should be 
elected. 

MR. CHAIRMAN: I think everybody will 
have a wishful thinking like that. If you do 
not add it, I do not mind that. 

SHRI K. K. MADHAVAN (Kerala): Sir, 
how can the election . . . 

MR. CHAIRMAN: You have to learn 
many things from Mr. Bhupesh Gupta. 

 
SHRI P. RAMAMURTI (Tamil Nadu): 

Sir, I move: 

6. "That Shri Arvind Ganesh Kul-kaa-ni 
be chosen as the Deputy Chairman of the 
Rajya Sabha." 

SHRI ERA SEZHHAN (Tamil Nadu): Sir, 
I second the Motion. 

 

SHRI SADASHIV BAGAITKAR 
(Maharashtra): Sir, I second the Motion. 

SHRI SAWAISINGH SISODIA (Madhya 
Pradesh): Sir, I second the Motion. 



169 Election of [ 30 JULY 1980 ]        Deputy  Chairman 170 
 

SHRI DINESH GOSWAMI (Assam): 
Sir, I move; 

7. "That Shri Arvind Ganesh 
Kulkarni be chosen as the Deputy 
Chairman of the Rajya Sabha." 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Sir, I second 
the Motion. 

SHRI RAM NIWAS MIRDHA 
(Rajasthan):  Sir, I move: 

8. "That Shri Shyam Lai Yadav 
be chosen as the Deputy Chairman 
of the Rajya Sabha." 
SHRI ALEXANDER WARJRI 

(Meghalaya): Sir, I second the Motion. 
SHRI PILOO MODY (Gujarat): Sir, I 

move: 
"That Shri Arvind Ganesh Kul-

kairni be chosen as the Deputy 
Chairman of the Rajya Sabha and that 
Shri Shyam Lai Yadav withdraw." 
MR. CHAIRMAN: I think, Mr. Piloo 

Mody, your Motion is out of order. 

SHRI PILOO MODY: Then I will 
correct it to the original form, Sir. I 
move: 

9. "That Shri Arvind Ganesh 
Kulkarni be chosen as the Deputy 
Chairman of the Rajya Sabha." 
SHRI MANUBHAI PATEL (Gujarat): 

Sir, I second the Motion. 

MR. CHAIRMAN: Motion No. 10. 
Shri Dayanand Sahaya. He is not here. 

12. "That Shri Shyam Lai Yadav 
be chosen as the Deputy Chairman 
of the Rajya Sabha." 

SHRI N. K. P. SALVE (Maharashtra) 
: Sir, I second the motion. 

SHRI G. C. BHATTACHARYA 
(Uttar Pradesh): Sir, I beg to move the 
following motion: 

13. 'That Shri Arvind Ganesh 
Kulkarni be chosen as the Deputy 
Chairman of the Rajya Sabha." 

SHRI S. W. DHABE (Maharashtra): 
Sir, I second the motion. 

SHRI B. V. ABDULLA KOYA 
(Kerala): Sir, I move: 

14. "That Shri Shyam Lai Yadav 
be chosen as the Deputy Chairman 
of the Rajya Sabha." 
SHRI L. GANESAN (Tamil Nadu): 

Sir, I second the motion. 

SHRI R. RAMAKRISHNAN (Tamil 
Nadu): Sir, I move: 

15. "That Shri Shyam Lai Yadav 
be chosen as the Deputy Chairman 
of the Rajya Sabha." 
SHRI D. HEERACHAND (Tamil 

Nadu): I second the motion. 
The questions were proposed. 

MR. CHAIRMAN: Fourteen motion* 
have been made and properly seconded. 
Now I shall proceed to put the first 
motion moved by Shri Bhishma Narain 
Singh and duly seconded by Shri A. P. 
Sharma to vote. The questions is: 

"That Shri Shyam Lai Yadav be 
chosen as the Deputy Chairman of the 
Rajya Sabha." 
I think there such good shoutings from 

both the sides that I would order a 
division straightaway. I think we will 
use the machine which is infallible.   
Please     ring the     division bell. 

♦English translation of the sentence 
spoken in Tamil. 

SHRI MURASOLI   MARAN (Tamil 
Nadu): Sr, I beg to move: 
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[Mr. Chairman] 
The bell has stopped. We wait for two 
minutes. Everything ia being done 
according to the stop-watch. (Inter-
ruptions) I do not know. Mr. Mody, why 
you object to this. 

SHRI PILOO MCpY: There has been 
one infringement. After the voice vote, it 
was essential for you to say, "the ayes 
have it". They would say "yes". Then 
you would say, "the noes have it." They 
were so impatient that they did not allow 
you to say it. 

MR. CHAIRMAN: Better this time, I 
will say it. There is a second chance. 
(Interruptions). If I could not say, 
"theayes have it" . I could not say, "the 
noes have it. I could say anything.   
(Interruptions), 

SHRI PILOO MODY: You should 
have said first, "the ayes have it". There 
is also another departure, Sir. Normally 
it is the Leader of the House who moves 
the motion. 

SHRIMATI PURABI MUKHO-
PADHYAY (West Bengal): I wonder 
why he did not. 

SHRI PILOO MODY: I was hoping 
for his vote when we asked for secret 
ballot, Sir. 

, MR. CHAIRMAN: I shall now put the 
motion moved by Shri Bhishma Narain 
Singh and duly seconded by Shri A. P. 
Sharma, to vote. The question is: 

"That Shri Shy am Lai Yadav be 
chosen as the Deputy Chairman of the 
Rajya Sabha." 
The ayes have it. 
SOME HON. MEMBERS: No. 

MR. CHAIRMAN: I call for a division   
just  to  satisfy.   (Interruptio?is). r Please it 
down. 

The House divided. 

MR. CHAIRMAN:    Ayes—134. 

Noes—81. 
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Siddhu, Dr. M. M. S. Sinha, Shri 
Indradeep Surendra Mohan, Shri Yadav,, 
Shri Hukmdeo Narayan 

The motion w>as adopted. 

MR. CHAIRMAN:    Mr, Shy am Lai 
Yadav is declared elected by me. 

FELICITATIONS   TO   THE   DEPUTY 
CHAIRMAN 

THE LEADER OF THE HOUSE (SHRI 
PRANAB MUKHERJEE): Mr. Chairman, Sir, 
I take this opportunity of congratulating Mr. 
Shyam Lai Yadav on his election to the august 
office of Deputy Chairman of the Rajya 
Sabha. Sir, Mr. Yadav is not only a very 
senior Member of this House, but he has a 
very wide range of experience in politics and 
in many other activities. He was Minister in 
charge of Parliamentary Affairs, Industry and 
Labour in the biggest State of this country,. 
Uftar Pradesh. As a. political organiser, he 
made his contribution, being associated with 
the Indian National Congress from very early 
years of hi3 life, and subsequently he made his 
contribution in Bharatiya Kranti Dal till its 
merger with the Indian National Congress. He 
was the General Secretary of that Party also. 

I take this opportunity in congratulating 
him, though in his election to the office of the 
Deputy Chairman from my side, as leader of 
the Congress Party I will be losing a very 
vocal supporter of our Party. But at the same 
time we will be benefited by his wisdom as 
presiding Officer of this House. 

The moment he has been elected to this 
high office,, he belongs to no Party and it 
would be hig responsibility and duty to 
conduct the business of the House in the most 
impartial manner. He should not only be 
impartial, but should appear to be impartial. 

So far as we are concerned, through you I 
can assure him from our side that we will 
provide all sorts of assistance and 
cooperation which he will need in conducting 
the business of the House and maintaining 
the dignity and honour of this House. 

Now that he is the Deputy Chairman of the 
Rajya Sabha henceforth he belongs to no 
political Party— neither to our Party nor to 
other Parties—and it is customary that he 
occupies the first seat in the opposition 
benches. This indicates that he-would not only 
be impartial, but he should be able to create 
confidence in the minds of the opposition 
also. 

I wish Shri Shyam Lai Yadav success in 
his new assignment. And once again I assure 
him of our fullest cooperation in discharging 
his duties. 

 


